Annexure-6

Name of the Corporate DebtorAnanda Bharathi Fertilizers (India) Pvt Ltd

Date of Commencement of Liquidation:03.12.2025

[List of Stakeholders as on : 02/02/2026

List of Operational Creditors (other than Workmen, Employees and Government Dues)

(Amount in )

Details of claim received Details of Claim admitted
Amount of
SN|  Name of Amount . o share in Amqunt of | any mutual Amou.nt of Arpount of Remarks,
) covered by [Whether lien / Contingent | dues, that claim claim under | .
0 Creditor Amount of . Amount total . } . . if any
.. |Amount . Nature of lien or  |attachement claim may be rejected verification
Date of Receipt . Claim . covered by |amount of
Claimed . Claim attachment |removed? . setoff
admitted i Yes/N guarantee  |claims
pencing (Yes/Noj admitted
disposal
Bhoomisha
kti Agro
1 . 27.05.2024 18,29,883( 18,29,883(0C 0|NA 0 0.83% 0 0 0 0
Industrial
Solutions
Jaya 4
Bhatath
Transport
POt 157052024 | 25,01,765| 25,01,765|0cC o[NA ol  1.13% 0 0 0 0
and Bharat
Kisan Bio
Compo
43,31,648] 43,31,648 0

# The CIRP claim has been admitted in accordance with Regulation 12(2)(c) of the IBBI (Liquidation Process) Regulations, 2016




